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NATO exercises were conducted dur-
ing September 1978 and Military
Attaches were invited to witness the
exercises being run between the 19th
to the 22nd September. There is no
significance to the Indian Military
Attache being next to the Chinese
Deputy Military Attache as there is
no standing or seating order for
observerg of these exercises. As the
photograph bears out, Military Atta-
ches of different countries accredit-
ed to the country attend military
exercises whether or not they belong
to military alliances of which the
country is a member.

(c) No, Sir.
Steel Plant in Karnataka

639. SHRI A. R. BADRINARAYAN:
SHRI M. V. CHANDRA
SHEKHARA MURTHY:

SHRI P. RAJAGOPAL
NAIDU:

Will the Minister of STEEL AND
MINES be pleased to state:

(ay whether it is a fact that Steel
Ministry has recommended to Gov-
ernment for setting up an early steel
plant in Karnataka;

(b) if so, whether this is to improve
the steel production in the country;

(c) when the same is likely to
start; and

(dy the reasons for delay in setting
up the plant?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
MINES (SHRI KARIA MUNDA):
(a) to (d). As a part of the overall
development programme for enhance-
ment of the capacity in the steel in-
dustrv, the feasibility of setting up
nort-based. export-oriented plants is
under consideration of the Govern-
ment. Schedule for establishing such
plants. their product-mix. capacity
ote. is dependent upon a large num-
ber of factors including the availa-
bility of financial resources.

Repatriation of Indians’ from Iraa

640. SHRI RAM SEWAK HAZARI:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the Government of
Iran have started repatriating Indians
who have gone there illegally;

(b) if so, the number of persons
repatriated so far and the action
taken for their settlement; and

(c) the action being taken for pre-
venting the people going to Iran
illegally?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL

AFFAIRS (SHRI SAMARENDRA
KUNDU): (a) Yes, Sir.
(b) and (c). Upto November

18, 1978 a total of 1227 illegal immi-
grants to Iran were repatriated to
India. They were illegal immigrants
to Iran and on return to India, their
own country, the question of resettle-
ment does not arise. Sworn statement
from all repatriates have been taken
by our Missions in Iran in which they
are required to explain the circums-
tances of their illegal journey to Iran
including names of agents and others
who have cheated them. These on
receipt in the Ministry of External
Affairs are being sent to the concerned
police authorities for necessary action.
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